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List has been revised, None 
is resent for the applicant. Shri 
N. P. Singh counsel for the 
respondents is present. 

Record sows that this case 
is of 2006 and no rejoinder 

"""'W'. Lt;..t­ 
af a.o.a v i. · h a s been filed ~ .Last 
six years. It appears that 
applicant has lost interest in 
pur~uing the matter. Accordingly, 
the . A. is dismissed in default 
and for non prosecution. 
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